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CP NO.40/2016

Sh. Himanshu Rai, Advocate for the petitioner company. Sh. Dhirendra

Kumar, proxy for the OL. The OL is not present today.

The petitioner counsel informs such that a copy of the present petition
alongwith notice have been served to the office of OL for a purpose of filing RDs
affidavit and report of the ROC on behalf of the Central Government. The petitioner
counsel also seeks liberty to file an affidavit of service. The liberty 1s granted.

Meanwhile. the Regional Director to file its representation affidavit in the matter.

The matter be listed on 7" September, 2017.
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